1737 Oral Answers

choice. As the quantity of heavy
melting scrap available from Control-
led Sources is inadequate for meeting
the requirements of the furnace
owners, the exporters are required to
deliver the heavy 'melting scrap when-

ever they export 2 2a and 3 sheet
cuttings,

tb) The exporters difficulties are
not due to the restrictions imposed by
the Iron and Steel Controller; but
due to the fall in demand in the
importing countries.

(¢) Future, export policy will be
decided on the basis of the Govern-
ment’s decisions on the report of the
Scrap Committee submitted recently
whose recommendations are under
consideration.

Export of Scrap

+
Shri Raghunath Singh:
Shri S. C. Samanta:

“213. { Shri Subodh Hansda:

] Dr. Pashupati Mandal:
|_Shri P. R. Patel:

Will the Minister of Mines and Qil
(Shri K. D. Malaviya) be pleased to
state:

ia) whether it has been repiesented
an behalf of the scrap export trade
That export of scrap has become very
uneconomic and discouraging owing
te the dull demand fo- scrap from the
oyport market, the low export price
and the prohibitive ocean freight as
weil as mounting overheads such as
export levy; and

‘n) if o, what expert incentives
wovernment propose to introduce to
enceurage and maintain the export of
unwanted and surplus scrap which is
estimated to have shot up considera-
Bly?

The Minister ¢f Steel, Mines and
Fuel (Sardar Swarapn Singh): (a) The
depression in the export +trade of
serap is due to the drop in the demand
in the importing countries, This has
resulted in the fall of export price.
The stipulaiion in the policy that the
scrap exporters will have to supply
a certain quantity of heavy melting
scrap to the furnace owners has
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nothing to do with the present slump
in the export trade of scrap.

(b) The Government are watching
the situation and will take suitable
steps at the appropriate time.

Shri Raghunath Singh: May I know
the recommendations of the Scrap
Committee which was appointed to
go into the matter?

Shri K, D. Malaviya: The Com-
mittee has submitted its report recent-
ly, and it is still under consideration.
Government have not come to any
definite conclusions about it, but i
the hon. Member wishes, 1 can refer
to the points on which the Committee
was expected to make recommenda-
tions.

Shri Raghunath Singh: My question
is; what are the main recommenda-
tions of the Committee?

Shri K. D. Malaviya: The Com-
mittee’s report is not before me. It is
still under examination.

Shri S. C. Samanta: The hon.
Minister said that heavy melting
scrap from controlled sources was not
sufficient, and so they have decided to
make a levy. So far ag I remember, 20
tons of heavy melting scrap has to be
delivered in respect of an export of
100 tons of other unwanted scrap. If
that is so, have the exporters not to
buy this heavy melting scrap at a
heavy price from other sources?

Shri K. D. Malaviya: Generally, ex-
port of No, 1 quality sheet cuttings
are not allowed. However, as an incen-
tive to the export of No. 2, 2a and 3
quality sheet cuttings, which Govern-
ment want to encourage, exporters,
are permitted to ship five per cent of
the quantity of No. 2, 2a and 3 quality
sheet cuttings in the form of No, 1
quality sheet cuttings, subject to the
condition that exporters obtain a no-
cobjectlon letter from any one of the
furnace owners approved by the
Iron and Steel Controller. .In other
words, the exporter is permitted to
ship No. 1 quality and No. 2 and 2a, 3
quality in the ratio of 1:20. This is
also a fact that there is a great demand
for heavy meltin~ scrap from indige-
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nous furnace owners, and the lron
and Steel Controller is not able to
meet  their requirements from con-
trolled sources. Exporters are required
0 supply to the nominees of the Iron
ana Steel Controller 20 tons of heavy
mmelting scrap for every 100 tons of
No. 2, 2a and 3 quality sheet cuttings
exported.

Shri P. R. Patel: Heavy melting
scrap is required to be delivered to
the furnace owmers at a fixed price.
I want to know whether the price at
which the product is sold by the
domestic furnace owners is also fixed.

Shri K. D. Malaviya: I would re-
guire notice to answer the question.

Shri S. C. Samanta: Is it not a fact
that formerly only 10 tons of heavy
melting scrap were required as
levy. May I know the reason for rais-
ing it to 20 tons now?

Shri K. D. Malaviya: As the demand
has fallen, this change in the ratio
has been introduced in order to give
ineentive for export.

Shri P. R, Patel: Is it within the
koowledge of Government that the
domestic furnace owners are making
large profit because of the Govern-
ment order to deliver melting scrap
at a fixed price, at the cost of the
consumers?

Shri K. D. Malaviya: I cannot say;
the hon. Member is entitled to form
his own opinion about it.
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The Minister of Scientific Research

and Cultural Affairs (Shri Humayum
Kabir): (a) No, Sir.

(b) Does not arise.

(c) and (d). One Engineening Col-
lege is proposed to be established at
Gorakhpur.
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Shri Humayun Kabir: Various fac-
tors are taken into consideration. The
State Government is consulted. The
Regional Council of the All India
Council for Technical Education also
consider this matter and then we de-
cide.
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Shri Humayun Kabir: I do not think

that that is any reason for establishing
an Engineering College.

Pre-fabricateg low cost Houses

+
Shri Warior:

Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that the
Hindustan Air Craft Ltd. propose to





